C. A No. 3486 OF 1998

| TEM No. 113 Court No. 7 SECTI ON XI'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Civil Appeal No. 3486 of 1998

LACCHVAN SI NGH Appel lant (s)
VERSUS
STATE OF H MACHAL PRADESH & ORS. Respondent (s)

Wth CGvil Appeal No.3487 of 1998

Date : 10/12/2003 These Appeals were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE SH VARAJ V. PATIL
HON BLE MR, JUSTI CE D. M DHARMADHI KARI

For Appellant (s)M. K T.S. Tulsi, Sr.Adv.
M. Prem Ml hotra, Adv.

For Respondent (s)M. E.C Agrawal a, Adv.

M. Naresh K. Sharnm, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Not for tonorrow and for 16th Decenber, 2003.

[ T.1. Rajput ][ Shelly Sengupta ]
Court Master Court Master



